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Th. motion was Uopt.d 

BUSINESS ADVISORY COMMITTEE 
FIFTY.FOURTH REPORT 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS. AND SHIPPING AND TRANS--
PORT (SHRI K. RAGHURAMAIAH): I beg 
to move: 

"That this House do agree with the 
Fifty·fourth Report of the Business 
Advisory Committe presented to the 
House on the 7th December, 1970." 

WTo pnn ;l~ (m~T): ar~·. 

~~lf, ~ ~ ~ if arm- ~iJ f~ 
lIim t I 

MR. SPEAKER: We have had enough 
discussion on th is subject when the Minister 
announced the business for this week. I do 
not think we should repeat it now. I am going 
to put it to the vote. The question is : 

"That this House do agree with the 
Fifty·fourth RepOrt of the Business 
Advisory Committee presented to the 
House on the 7th Decembet, 1970." 

Th. m./ion was atloPltd 

DR. SUSHILA NAYAR: I wanted to say 
something about that motion. 

MR. SPEAKER: We had enough of 
debate on that question. Perhaps, you were 
not present here then. 

DR. SUSHILA NAYAR: I was present, 
I was standing up and I waS trying to catch 
your eye. I wish to remind you most respect-
fully that during the last session I came to 
your office towards the close of the session to 
plead for time for debate on the solution on 
prohibition and you were good enough to say 
that you will give time for its consideration 
in the first week of the next session. Now it 
has been put for discussion between 6 and 7 
p. m. on any day time permitting. It has been 

"' relegated to an obscure place by putting it 
between 6 and 7 p. m. when there are hardly 
any members present here. I would request 
you to please give it proper time and give it 
a proper place, and not put it in the way it 
has been proposed by the Minister. 

MR. SPEAKER: I find the statement of 
the Minister mentions: 

"Further discussion on the motion 
regarding Report of th e Study Team on 
Prohibition at 5 P. M. on Thursday, 
the 10th December, 1970." 

It has already been fixed. Why are you 
worried about it ? 

Th. Lok S.M. atljoum.dfo, Luru:h lill Fourl .. n of 
tho Clock 

Tht !.ok S<Jbha ,,-assembled afler Lunch at jive 
minut .. past Foar'ten of the Clock 

[ SHBI VASUDEVAN NAIR in 'he Chai, ] 

MR. CHAIRMAN: The House will now 
take up items 10 and 11 ... 

SHRI JYOTIRMOY BASU (Diamond 
Harbour) : Sir, in the morning I had raised 
the matter about the Bengal Bandh which is 
a combi ned attempt of all leftist forces ... 

MR. CHAIRMAN: Order, order. 

SHRI JYOTIRMOY BASU: Will you 
kindly ask the Government to make a state-
ment on the complete Bandh of Bengal ? 

MR. CHAIRMAN: Order, please. 

SHRI ]YOTIRMOY BASU: They want 
to express their resentment to ·the policies 
pursued hy this Government under the Presi· 
dent's Rule and to the atrocities that have 
been committed hy the police in West Bengol. 
They must announce. amid-term poll date and 
end the reign of ter~r 'n West Bengal. 


